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Post Olllces In Punjab 

1408. Shl1 Ram Garlb: Will the 
Minister of Transport and Communi-
cations be pleased to stat.>: 

(a) how many branch and .ub·post 
offices have been opened in Punjab in 
1958-59 district-wise; 

(b) whether it is a fact that in many 
of such post offices adequate furniture 
has not been supplied; 

(c) if so, the steps being taken by 
Government to equip those post offices 
and by which date the work will be 
completed; and 

(d) whether it is also a fact that in. 
many of these post offices only Sub-
Post Masters are working and no 
derks have been appointed? 

The Minister of Transport aDd Com-
munications (Dr. P. Subbarayan): (a) 
A statement is laid on the Table of 
the Lok Sabha. [See Appendix II. 
annexure No. 101]. 

(b) No; only in a few extra depart-
mental branch offices adequate furni-
ture could not be supplied so far. 

(c) Necessary action has already 
been initiated to supply the same in 
the beginning of the next financial 
year. 

(d) Yes, a.s there is no justificatiOll. 
according to the work load for the 
appointment of clerks in addition In 
.!:iuch offices. 




